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1 2 3 4 5 6
July, 1977 ,
(i) 15% requirement* : . Ba250°00
) 159°01 15901 16525 1621
(ii) 75% requirements a . 65000
August 1977 (i) and (ii) : Do. 163 66 158" 82 16700 165
September, 1977 (i) & (ii) . . Do. | 158°88 155°20 167" 25 1610
g1st October 1977 (i) & (ii) . Do. 131°0) 139729 1501 13490
November, 1977 . . . . 6g50'00 151'00 150720 13300 NLAL

*Source: Market information obtained from the Vanaspati Manufacturers’ Association.

12 hrs. Afag=aT FT AfoHTo
776(F) ¥ wFfoa 3q
PAPERS LAID ON THE TABLE T
NOTIFICATIONS UNDER INTERNATIONAL Placed in Library, See No. LT—
AIRPORT AUTHORITY AcT, 1971 1209/1777].

REVIEWS AND ANNUAL REPORTS OF
qed WX AT faaraw w0 (s CASHEW CORPORATION OF INDIA LTD,
o) : m NEw DeLHr For 1976-77 AND STATE
I Akl ): % CHEMICALS AND PHARMACEUTICALS COR=
gaTE WgT SrfuF afafaw, 1971 PORATION OF INpIA Lirp., NEW DELHT FOR

FT T 36 FT ITUTA (3) F g THE PERIOD FORM 1-1-76 TO 31-3-77
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X fraas-wgmar-
qirers #r faogforat |

[Placed in Library, See No. LT—
1300/77].

(2) (=) wrdrm Tg A
aqu W oF frw fafede, 78
faeelt & 1 SEY, 1976
¥ 31974, 1977 TF A
watg F FAFO A
TTHTT, 5197 FHEAT |
(&) Wil T TEEA
aar wew  frm fafees,
qE feedl &7 1 ST,
1976 & 31 ®T,
1977 &1 wafa #7
aife*  wfaaza, &aET-
qifers 7@ dar SH
qv frias-aeremEl-
qiteF 1 faorfort
[Placed in Library, See No. LT—
'1301/77].

NoTtiFicATioNs UNDER CENTRAL EXCISE
RuLes, 1944 aAND UNDER FINANCE ACT,
1977, Customs Act, 1962 AND ANNUAL
RrrorT oOF INDUSTRIAL DEVELOPMENT
BANK oF INDIA WITH AUDITED ACCOUNTS

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
2ULFIQUARULLAH): I beg to iavon
‘the Table—

(1) A copy each of the following
Notifications (Hindi and English
versions) issued under the Central

(iii) G.SR.. 573(E) published in
Gazette of India dated the 12th
August, 1977 together with an ex-
planatory memorandum.

(iv) G.S.R. 575(E), b5H76(E)
published in Gazette of India dat-
ed the 16th August, 1977 together
with an explanatory memoran-
dum.

(v) G.S.R. 578(E) and 579(E)
published in Gazette of India
dated the 18th August, 1977 to-
gether with an explanatory me-
morandum,

(vi) GSR. 602(E) published
in Gazette of India dated
the 3rd September, 1977 together
with an explanatory memoran-
dum,

(vii) S.R.O. 608(E) published in
Gazette of India dated the 12th
September, 1977 together with an
explanatory memorandum.

(viii) G.S.R. 610(E) published
in Gazette of India dated the 3rd
September, 1977 together with an
explanatory memorandum,

(ix) G.S.R. 611(E) published in
Gazette of India dated the 17th
September, 1977 together with an
explanatory memorandum.

(x) G.S.R. 670(E) published in
Gazette of India dated the 2nd
November, 1977 together with an
explanatory memorandum,

[Placed in Library. See No. LT—
1302/77].

(2) A copy of Notification No.

Excise Rules, 1944: —

(i) G.SR. 562(E) published in
Gazette of India dated the 9th
August, 1977 together with an ex-
planatory memorandum.

(ii) G.S.R. 656(®) to 567(E)
published in Gazette of India
dated the 11th August, 1977 toge-

ther with an explanatory memo-
-randuim.

G.S.R. 574(E) (Hindi and English

versions) published in Gazette of

India dated the 12th August, 1977,

issued under section 40 of the Finance

Act, 1977,

[Placed in Library. See No. LT—
1302/77].

(8) A copy of Notification No.
G.S.R. 723(E) (Hindi and English
versions) published in Gazette of
India dated the 30th November, 197%,
under section 159 of the Customs



